IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

SL.|[|Name of C. A No. Date of Case No. Cou
No.|Applicant Application Fee

01.05.2025

Notified
amount
to be paid

Reject
Status

. DEHURY [35143/2025[01.05.2025 [WP(C)/22781/2024[10 | |
|2 |N BEHERA |35175/2025|01.o5.2025 IRSA/59/2019 0 | |c |
3 |s.GUPTA 135176/2025(01.05.2025 |[WP(C)/39358/2023 |10 | c |
|4 |s.sarOO 135179/2025(01.05.2025 [WP(C)/2201/2025 |10 | c |
5 |R.K.DEHURY  |35180/2025|01.05.2025 |WP(C)/2201/2025 |10 | c |
6 |p nAvak 135182/202501.05.2025  |JCRLA/27/2013 |7 | S
|7 |G.JAYASINGH |35183/2025|01.05.2025 |WP(C)/14655/2014 |10 | c |
'8 D NAYAK 135185/202501.05.2025 |CRLA/669/2012 |7 11.00,3*11 U |
|9 |LN RAYATSINGH |35186/2025|01.05.2025 |WP(C)/24901/2024 |10 | c |
10 |K.K.PANIGRAHI |35187/2025|01.05.2025 |WA/2663/2024 0 | c |
|11 |D NAYAK 135188/202501.05.2025 |CRLA/585/2014 |7 20.00,3*20 U |
12 |p nAvAK 135190/2025(01.05.2025 |CRLA/817/2019 |7 | v |
13 |D NAYAK 135191/202501.05.2025 |[CRLA/427/2017 |7 12.00,3*12 U |
14 |D NAYAK 135192/202501.05.2025 |[CRLA/150/2020 |7 11.00,3*11 U |
‘15 Eigig KUMAR ‘35193/2025‘01.05.2025 WP (C) /4554/2025 ‘10 ‘ ‘c ‘
|16 |D NAYAK 135194/202501.05.2025 |CRLA/929/2023 |7 13.00,3*3 S
17 |p NAvAK 135195/2025(01.05.2025 |CRLA/681/2019 |7 | v |
|18 |D NAYAK 135197/2025(01.05.2025 |CRLA/49/2002 7 117.00,3*17 [U |
19 |D NAYAK 135201/202501.05.2025 |CRLA/165/2016 |7 | SR
20 |pD NAYAK 135203/202501.05.2025 |JCRLA/4/2002 |7 | SR
21 |p NAYAK 135204/202501.05.2025  |JCRLA/15/2016 |7 10.00,3*10 U |
22 |D NAYAK 135205/2025(01.05.2025 |JCRLA/70/2015 |7 | u |
23 D NAYAK 135207/2025(01.05.2025 |JCRLA/14/2021 |7 | u |
24 |D NAYAK 135209/2025(01.05.2025 |JCRLA/97/2018 |7 | v |
25 |D NAYAK 135210/2025/01.05.2025 |JCRLA/32/2007 |7 18.00,3*8 u |
26 |D NAYAK 135213/2025(01.05.2025 |JCRLA/52/2011 |7 | u |
27 |p NAYAK 135214/2025(01.05.2025 |CRA/305/1996 7 | v |
28 |D NAYAK 35215/2025/01.05.2025 |CRA/235/2001 7 éiéoo,3*13.oo U
29 |D NAYAK 135216/2025/01.05.2025 |JCRA/210/1996 |7 | u |

document
30 |s RaY 35221/2025(01.05.2025 |WP(C)/23451/2021 |7 Z;i?iiﬁii ;Ze U
to ba paid.




131 |K SAHOO 135222/202501.05.2025  [WP(C)/1733/2025 |7 | |
document
32 |p BEHERA 35224/2025(01.05.2025 |CMP/124/2016 7 zzzfiiﬁii ;Ze ‘
to ba paid.
33 |J R KAR 135225/2025/01.05.2025  |[CRLMC/542/2017 |7 | v |
134 |A SAHOO 135226/202501.05.2025 [WP(C)/1516/2025 |7 | v |
35 |A K PARIDA  |35228/2025|01.05.2025 |CRLMC/3256/2023 |7 | v |
136 |N BEHERA 135229/2025/01.05.2025 |CRLMC/3904/2023 |7 | v |
137 D SWAIN 135231/2025(01.05.2025 |FAO/509/2014 7 | v |
138 D SWAIN 135232/2025(01.05.2025 |[FAO/474/2017 7 | v |
139 M R BARIK 135233/2025(01.05.2025  |[WP(C)/13436/2017|7 | v |
140 P K LENKA 135235/2025(01.05.2025 [WP(C)/3403/2024 |7 | v |
|41 |B K MOHANTY |35236/2025|01.05.2025 |MATA/36/2013 7 | v |
42 |U CHHOTRAY 35237/2025|01.05.2025 |CONTC/489/2025 |7 51582’12;?1 copy
43 |U CHHOTRAY  |35239/2025(01.05.2025 |CONTC/487/2025 |7 isgﬁiili copy
|44 |SRI SALIMULLA |35241/2025|01.05.2025 |CMAPL/20/2025 |7 | S
45 |B K DALAI 35242/2025(01.05.2025 |ABLAPL/8619/2017 |7 gﬁgo,yz.oo U
document
46 |S K SAHOO 35244/202501.05.2025 |0JC/7242/1999 |7 ZEZfizﬁii ;26
to ba paid.
|47 |P K MISHRA  |35246/2025|01.05.2025 [WP(C)/10535/2025 7 | u |
|48 |L SAHOO 135247/2025/01.05.2025 |RVWPET/128/2008 |7 | u |
document
49 |s K SAHOO 35248/2025(01.05.2025 |0JC/2935/1993 |7 EEZfizﬁii ige ‘
to ba paid.
|50 |P BEHERA 135250/2025(01.05.2025 |CONTC/3538/2024 |7 | v |
51 |D K BEHERA  |35251/2025|01.05.2025 |WP(C)/10114/2025]7 | S
|52 |S P SAMANTA |35253/2025|01.05.2025 |[WP(C)/31170/2024 |7 | v |
PAPERLESS
53 |S K SWAIN 35254/202501.05.2025 |[RVWPET/108/2025 |7 COURT FEE TO |[U
BE PAID
54 |K K SRHOO 135255/2025(01.05.2025 |CMP/1154/2019 |7 | v
55 |D P SWAIN 35257/2025/01.05.2025 |CRLMC/4631/2024 |7 géﬂvggéié*gow Y
56 |A K BISWAL  |35258/2025(01.05.2025 |CRLA/364/2025 |7 3;32i§;§ copy
57 |A K BISWAL  |35259/2025|01.05.2025 |ABLAPL/2485/20257 | v |
|58 |S BISWAL 135261/2025(01.05.2025 |ABLAPL/3182/2025(10 | lc |
59 |P K BEHERA  |35262/2025|01.05.2025 |RFA/218/1988 7 | v |
|60 |A DASH 135265/202501.05.2025 |ABLAPL/3832/2025|7 | v |
61 |T MISHRA 135266/2025(01.05.2025 |ABLAPL/3853/2025(10 | c |
|62 |A DASH 135267/2025/01.05.2025  |ABLAPL/3199/2025|7 | v |




63 |A DASH 135269/2025/01.05.2025 |ABLAPL/2186/2025|7 | v |
|64 |SK BEHERA 135281/2025(01.05.2025 |ABLAPL/2554/2025|10 | c |
|65 |MR ROUTRAY  |35285/2025|01.05.2025 |ABLAPL/2846/2025 |10 | lc |
|66 |PK BEHERA 135288/2025(01.05.2025 |ABLAPL/4431/2025|10 | c |
|67 |PK BEHERA 135289/2025(01.05.2025 |ABLAPL/4449/2025(10 | c |
68 |S N SHARMA  |35294/2025(01.05.2025 |FAO/291/2019 |7 | v |
69 |P K ROUTRAY [35296/2025|01.05.2025 |WP(C)/28602/2022 7 | v |
|70 B K PATI 135297/2025(01.05.2025 |MACA/338/2022 |7 | v |
71 |P K MISHRA  |35298/2025|01.05.2025 |WP(C)/11597/20177 | v |
72 |B K SINGH 135300/202501.05.2025 [WP(C)/9760/2024 |7 | v |
73 |R NAYAK 135301/202501.05.2025  [WP(C)/37938/2023 7 | u |
|74 |B DAS 135302/2025/01.05.2025 |CONTC/2452/2024 |10 | c |
75 |P K MISHAR  |35303/2025|01.05.2025 |RPFAM/265/2023 |7 | o
|76 |H.K.DASH 135305/202501.05.2025 |CONTC/4803/2024 |10 | c |
|77 |M.S.HASAN 135312/2025(01.05.2025 |[WP(C)/2713/2024 |10 | c |
|78 |G.JAYASINGH |35314/2025|01.05.2025 |JCRLA/25/2023 |10 | c |
|79 |BASUDEV BARIK|35315/2025|01.05.2025 |JCRLA/45/2021 (10 | c |
80 |R. C. ROUT  |35316/2025|01.05.2025 [WP(C)/10998/2025[10 | lc |
81 |D.P.DASH 135317/2025(01.05.2025 |JCRLA/21/2020 |10 | c |
|82 |P. K. JENA  [35318/2025(01.05.2025 |WP(C)/11174/2025[10 | c |
|83 |SARADA NAYAK [35319/2025(01.05.2025 |JCRLA/64/2019 |10 | c |
|84 |A. PATTANAIK [35324/2025(01.05.2025 |WP(C)/11357/2025[10 | c |
|85 |R. K. MOHANTY [35326/2025(01.05.2025 |WP(C)/10900/2025[10 | c |
|86 |CHHABI RANA [35331/2025(01.05.2025 |WP(C)/27350/2024[10 | c |
87 [Tiaont 35334/2025(01.05.2025 WP (C) /11265/2025 |10 c

88 Egﬁgiip 35335/2025(01.05.2025 |WP(C)/11267/2025 |10 c

89 ggigiip 35336/2025(01.05.2025 |WP(C)/11283/2025 |10 c

90 |iiont 35338/2025(01.05.2025 WP (C) /11287/2025 |10 c

CEI e 35339/202501.05.2025 (WP (C)/11290/2025 10 c

92 |D. K. BEHERA |35343/2025(01.05.2025 |[WP(C)/27955/2024(10 | c |
193 |R. M. NAYAK |35347/2025(01.05.2025 |[WP(C)/10597/2025[10 | lc |
194 |TRILOCHAN BAG|35348/2025(01.05.2025 |WP(C)/10885/2025[10 | c |
195 M. BEHERA 135361/2025(01.05.2025 [WP(C)/10035/2025|7 | u |
196 M. BEHERA 135362/2025(01.05.2025 |CMP/224/2025 7 | u |
197 |A. K. DAS 135364/2025(01.05.2025 |CONTC/1355/2025 |7 | u |
9g |PnoRlItT 35365/202501.05.2025 WP (C)/11450/2025 |7 U

99 |ar o N 135366/2025(01.05.2025  |BLAPL/12281/2024 |7 U

100 o g T 135367/202501.05.2025 WP (C) /11540/2025 |7 U




101 |7 0Tt FRARASH35368/2025(01.05.2025  |BLAPL/8882/2024 |7 U
102 ;ngI PRAKASH 135370/202501.05.2025 | ABLAPL/2207/2025 |7 U
103 [JRITOHARS 35371/2025(01.05.2025 WP (C)/11046/2024 |7 U
104 R 135372/2025(01.05.2025  |ABLAPL/4369/2025 |7 U
1105 |[P. K. MISHRA |35373/2025|01.05.2025 |WP(C)/25331/2024 7 | v |
106 [NTRANJAN ROUT [35378/2025(01.05.2025 |CMP/49/2025 7 2000373 DOy
1107 |D.SWAIN 135394/2025(01.05.2025 |TRP(C)/62/2025 |10 | lc |
1108 |L.D.PANDA 135396/202501.05.2025 |FAO/489/2017 0 | c |
RANJIT KU.
‘109 ANDA ‘35398/2025‘01.05.2025 MACA/419/2024 ‘10 ’ ‘c ‘
1110 |A.K.BARIK 35399/2025(01.05.2025 |MACA/419/2024 |10 | c |
111 |[SARAT SWAIN [35400/202501.05.2025 |MACA/603/2024 |10 | c |
1112 |A.K.BARIK 135402/2025(01.05.2025 |MACA/603/2024 |10 | c |
113 |[SARAT SWAIN |35403/2025|01.05.2025 |MACA/607/2020 |10 | c |
|114 |[SARAT SWAIN |35404/2025|01.05.2025 |MACA/607/2020 |10 | c |
1115 |P.K.BARIK 135405/202501.05.2025 |MACA/607/2020 |10 | c |
|116 |[SARAT SWAIN |35406/2025|01.05.2025 |MACA/665/2024 |10 | c |
‘117 Ao KUMAR ‘35407/2025‘01.05.2025 ‘MACA/310/2024 ‘10 ‘ ‘c ‘
1118 |S.K.SUNDARA  |35408/2025|01.05.2025 |MACA/908/2016  [10 | lc |
|119 |SARAT SWAIN |35409/2025(01.05.2025 |MACA/954/2023  [10 | lc |
1120 |J.DEHURY 135410/2025(01.05.2025 |MACA/954/2023 |10 | lc |
DEBENDRA
‘121 SWALN ‘35411/2025‘01.05.2025 ‘MACA/417/2016 ‘10 ‘ ‘c ‘
1122 |D.BISWAL 135412/2025(01.05.2025 |CONTC/542/2025 |10 | lc |
1123 |D.BISWAL 135413/2025(01.05.2025 |CONTC/554/2025 |10 | lc |
DR.PURUSOTTAM
‘124 CHULT 35417/2025‘01.05.2025 ‘CONTC/7580/2024 ‘10 ‘ ‘c ‘
1125 |S.SWAIN 135418/2025(01.05.2025 |CONTC/565/2025 |10 | lc |
1126 |S.SWAIN 135420/2025(01.05.2025 |CONTC/566/2025 |10 | lc |
1127 |D.K.MOHANTY |35421/2025|01.05.2025 |CONTC/546/2025 (10 | lc |
1128 |P.K.PATTANAIK [35422/2025(01.05.2025 |CONTC/527/2025 (10 | lc |
1129 |P.K.PATTANAIK |35423/2025(01.05.2025 |CONTC/552/2025 (10 | lc |
1130 |S.GUPTA 135424/2025(01.05.2025 |[WP(C)/41332/2021(10 | lc |
1131 [K.PARIDA 135425/2025(01.05.2025 |[WP(C)/11130/2025(10 | lc |
1132 |N. R. BEHERA |35426/2025|01.05.2025 |[WP(C)/6496/2025 [10 | lc |
1133 |K.PARIDA 135427/202501.05.2025 [WP(C)/11132/2025[10 | lc |
1134 |K.PARIDA 135428/2025(01.05.2025 |[WP(C)/11128/2025[10 | lc |
135 R.K.MISHRA  |35429/2025|01.05.2025 |WP(C)/5917/2017 |10 | lc |
136 |G. N. SETHI |35430/2025|01.05.2025 |WP(C)/2054/2025 |10 | lc |
1137 |K.PARIDA 135431/202501.05.2025 |[WP(C)/11125/2025|10 | lc |




1138 [N.C.SINHA 135432/2025(01.05.2025 |[WP(C)/11791/2016 |10 | c |
139 [R. C. ROUT  [35433/2025|01.05.2025 |WP(C)/11047/2025[10 | c |
1140 |K.PARIDA 135434/2025(01.05.2025 |[WP(C)/11135/2025[10 | c |
141 |L. D. SAHOO |35435/2025(01.05.2025 |WP(C)/11220/2025[10 | c |
142 |A.K.BEHERA  |35436/2025|01.05.2025 |WP(C)/11458/2025[10 | c |
1143 |S.SAMAL 135437/2025(01.05.2025 |[WP(C)/11192/2025[10 | c |
144 M. R. PADHI [35438/202501.05.2025 |WP(C)/11402/2025/10 | c |
1145 |S.SAMAL 135440/202501.05.2025 |[WP(C)/11195/2025[10 | lc |
1146 |S.SAMAL 135442/202501.05.2025 |[WP(C)/11259/2025|10 | lc |
1147 |R. PATTANAIK |35443/2025|01.05.2025 |WP(C)/10974/2025|10 | lc |
‘148 i ‘35444/2025‘01.05.2025 WP(C)/26002/2019‘10 ‘ ‘c ‘
1149 |S.SAMAL 135445/2025(01.05.2025 |[WP(C)/11273/2025 |10 | lc |
1150 |S.P.BARIK 135446/202501.05.2025 |[WP(C)/19567/2022 |10 | c |
151 |S.K.RATH 135447/2025(01.05.2025 |[WP(C)/11427/2025[10 | c |
1152 |J. R. KAR 135448/2025(01.05.2025 |[WP(C)/11193/2025[10 | c |
|153 |M.SETHI 135449/202501.05.2025 [WP(C)/10152/2025|10 | c |
1154 |S.SAMAL 135450/202501.05.2025 |[WP(C)/11276/2025|10 | c |
1155 |S.SAMAL 135452/202501.05.2025 |[WP(C)/11282/2025|10 | c |
156 [P. K. JENA  |35454/2025|01.05.2025 |WP(C)/10846/2025|10 | c |
157 FOR05 KUMAR 135455/2025 |01.05.2025 W (c)/11433/2025 10 c

1158 [B. DAS 135457/2025(01.05.2025 |WP(C)/10066/2025(10 | c |
159 (FO005 KUMAR 135459/2025|01.05.2025 W (c)/11064/2025 10 c

1160 |S.SAMAL 135461/2025(01.05.2025 |[WP(C)/11243/2025[10 | lc |
1161 P.K.JENA 135463/2025(01.05.2025 |[WP(C)/10287/2025(10 | lc |
1162 |S.K.SWAIN 135464/202501.05.2025 |[WP(C)/10983/2025|10 | c |
1163 |L.ACHARI 135465/2025(01.05.2025 |[WP(C)/33251/2022(10 | lc |
1164 [P. N. NAYAK |35466/2025(01.05.2025 |[WP(C)/7116/2025 [10 | lc |
1165 R.SAMAL 135467/2025(01.05.2025 |[WP(C)/11304/2025(10 | lc |
1166 M.BARAL 135468/2025(01.05.2025 |[WP(C)/33251/2022(10 | lc |
1167 |[P. N. NAYAK |35469/2025|01.05.2025 [WP(C)/1959/2025 |10 | lc |
1168 |S.K.MOHANTY |35471/2025|01.05.2025 |WP(C)/25123/2021|10 | lc |
1169 |B. BEHERA 135472/2025(01.05.2025 |[WP(C)/1124/2025 |10 | lc |
1170 |L.ACHARI 135473/202501.05.2025 |[WP(C)/31650/2022 |10 | lc |
1171 M.BARAL 135475/202501.05.2025 |[WP(C)/31650/2022 |10 | lc |
1172 |B. BARIK 135476/202501.05.2025 |[WP(C)/11206/2025|10 | lc |
1173 K DAS 135477/202501.05.2025  |[WP(C)/10779/2025 |7 | v |
1174 M.BARAL 135478/202501.05.2025 |[WP(C)/33244/2022 |10 | lc |
1175 B. K. DAS 135479/202501.05.2025 |[WP(C)/11185/2025|10 | lc |
1176 K DAS 135480/2025(01.05.2025  |[WP(C)/10779/2025|7 | v |
177 R. K. BARIK |35481/202501.05.2025 [WP(C)/11711/2025 10 | c |
1178 |L.ACHARI 135482/2025(01.05.2025 WP (C)/33244/2022 |10 | c |




1179 |A. K. JATI  |35483/2025(01.05.2025 |CRLMC/373/2025 [10 | lc |
1180 |N.C.SINHA 135487/2025(01.05.2025 |[WP(C)/11791/2016|10 | lc |
1181 |N.C.SINHA 135488/2025(01.05.2025 |[WP(C)/11791/2016|10 | lc |
1182 |P. K. MISHRA |35497/2025(01.05.2025 |[WP(C)/27158/2024[10 | lc |
1183 [P.K.MOHANTY [35500/2025(01.05.2025 |CRLMC/1140/2023 [10 | c |
1184 [P. K. MOHANTY |35505/2025(01.05.2025 |[WP(C)/11457/2025[10 | lc |
/185 [NIHAR PODDAR |35513/2025(01.05.2025 |WP(C)/3517/2024 |10 | lc |
1186 |SK BEHERA 135514/202501.05.2025 |[WP(C)/19567/2022 |10 | lc |
‘187 o PAR ‘35521/2025‘01.05.2025 WP (C) /7305/2025 ‘7 AN Copy‘u ‘
1188 |A. K. PANDA |35523/2025(01.05.2025 |[WP(C)/11503/2025[10 | c |
189 |A. K. PANDA [35524/202501.05.2025 |WP(C)/11159/2025/10 | c |
190 |G SUNDARAY  [35526/2025|01.05.2025 |CONTC/359/2025 |10 | c |
|191 |G SUNDARAY  |35527/2025|01.05.2025 |CONTC/371/2025 |10 | c |
‘192 D STARAIIAT ‘35530/2025‘01.05.2025 WP(C)/11947/2025‘1O ’ ‘c ‘

| |

ITotal 11698

NIC




